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Prakul Khurana, Adv.

ORDER

SJ.-.

Heard the submissions made by the counsel for the Operational Creditor as

well as counsel for the Corporate Debtor. Counsel for the Operational Creditor

has submitted that he has received a copy of reply today only and needs some

time to examine the same and to decide whether a rejoinder has to be filed or not"

One week's time has been granted in this matter to file the rejoinder, if any. Post

the matter to 15.01.2020.

SJ-
(RAGHU NAYYAR)
TECHNICAL MEMBER

Namrata


